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assme’ enmpmatlon 1o the Steel plants
for uncovered costs cost escala-
tions, will lsave around Rg. 200 erores
for utilisation towards the approved
davelopment outlays on this sector.
Necessary adjustment in the pricing
structure will continue to be made to
ensure that SAIL does not incur any
loss due to the pooling of prices
between the imported and domestic
steel.

In deciding on these price increases
Government have carefully consider-
ed their possible impect on the
general price levels and gre satisfled
that this impact would not be signi-
ficant. I may alsp add that even the
revised priceg will be lower than the
prevailing dnmestm prices of steel in
most of the other countries.

I would alsp invite the attention of
the House tg the fact that these
price increases are in the form of
development surcharges which would
go into the Steel Development Fund
and will not result in increased
replisations in the hands of the pro-
ducers both in the public or in the
private sector. Only a small part of
the accretions to the Fund will be
utilised for most compensations, and
that tog on the basiz of studies of
the actuals by the Bureau of Indus-
trial Costs and Prices once in six
months. The bulk of the accretions
to the Fund will thus be used for
financing outlays which are essen-
tial for creating new capacities,
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MR. SPEAKER: Shri Qureshi
wanty priority as he has to go for
his prayers.

(i) Law Asp oRoER SITUATION - IN
Janovu axo Kassas.

‘MOHD, Sﬂm QURESHI
gAnmn) Since Mr, Bhutto's exe-
ution,” violant ‘damnonstrations’ have

mpmmmvmm . Jémrau
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" of trouble
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the United  Nations Military
‘Observers’ - Headquarters of Srinagar-
opened fire and more than four per-
sons were killeg on the spot. Reports
having spresd to- . other
of the State are disturbing a&nd

the police at various places has re- .
sorted to unprovoked fire, killing so

far more than B persons, It seems

that the State Government is mot In

a position fp deal with the situation -
effectively. The Home Minister
should have come to the House and

made a Statement of his own, 80
that tull lacts coud have been piaced
before the Parliament. The Central
Government cannot remain an . idle

spectator in such a situation. The
House will join me in expressing our

sympathies to the families of the
persons who were killed in the police

firing. It hag also been reported in

the press thay part of Srinagar City
has been handed over to the army,

which indicates that the situation is

very serious. I would request the

Home Minister . =

SHRI K. P. UNNIKRISHNAN:
‘Where is the Home Minister.

MR. SPEAKER: This was allowed
after 10 O'clock. I have not given

notice to him,

SHRI MOHD, SHA¥I QURESHIL:
1 would request the Home Minister
to pay an immediate visit to the State
for an on-the-spot study of the
situation and report back to Parlia-
ment. It §8 a matter of concern in
all of us that a church, which could
have been saved, was destroyed
because of the inaction of the au-.
thorities of the State Government,

(i) Merro Ramway
CaLouTTa,

SHR] SOMNATH CHAmJﬂ
(Jadavpur): The recent announce-
ment in the press that the Planning
Commission has advised the postpone.
ment of the execution. ol the works
in Phase III for the Meira Rallway.
Project. has caused very. great .6 con-
cern and shock tor the: mle of Cal.

Prosxer k3
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[Shri Somnath Chatterjee] .
cutta, The Project at its present stage
is extremely vital The two phases
in which work hag so far gone un re-
lates to disconnected aress and will
not gerve any purpose whataver to
solve the transport problem in Cal-
cutta. The work of Metiro Railway
Project hag seriously dislocated the
traffic in Calcutta, adding to the diffi-
culties of the people, but they have
so far patiently borne the same with
the hope that the scheduled comple.
tion of the work will considerably
s G probian Sod, dum e pre
sent decision of the Planning Com-
mission, it appears that work from
Shyambazar to Esplanade sector will
be taken up only after the work in
other phases is completed in 1885-886,
which will mean that work will go
on till 1890—92. It is reported that
the Chiet Minister of West Bengal
has already taken up the matter with

the Centre. I urge upon the Govern-
ment to take 2 firm decision to con-
tinue the work in all the phases so
that the entire project can be com-
pleted by the scheduled time in 1985-
868, 1 also call upon the Government
to provide a circular railway for
Calcutta, hag been strongly recom-
mended by the State Government.
(ili) REPORTED NON.COVERAGE BY ALL
Inpia Rapio or THE Nrws aBouT ELEC-
TIONE TO THE SHmOMANI GURDWARA
PraBaNpHAH COMMITTEE.

SHRI BALWANT SINGH RAMOC.
WALIA iParidkot): The All India
Radio hag literally ignored the recent
newy itemy regarding the clections to
the Shiromani Gurdwara Parbandhak
Committee in jts All India Wews Bul-
letinis. More than 40 lakh Sikh voters
uged’ their right to elect 140 Members
to the supreme Sikh religious body.
The elections were held under. the
Government’s supervision and more
than 950 persons contested the elec-
tinn in Poniah. Harvana and Himachal
Pradesh. The Akali Dal won 138 seats
out 'of 140. This supreme body had
béen constituted wunder the law of

 Parllament in 1925, The SBGPC s
considersd the  only representative
body of the Sikhs of the world. Moze

“AFRIy, s ms
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than 15 million Sikhg all over the
country have Béen eagérly waiting
for the results, Hut AIR totally black-
ed out the news, The news was pub-
lished in Punjab papers with PTI and
UNI as gources. Even the regional
news bulletin did not give c:overage.
It is a grave ingult to the gentiments
of Sikh voters and interested masses.

{iv) REPORTIED IRREGULAKITIES IN THE
Rannway Booxine OFFICE AT TRIVAN-
pRUM CENTRAL,

SHRI N. SREEKANTAN NAIR
(Quilon): Long hefore I started for
the present Budget Session to Delhi,
1 had confirmed bookings at Ernaku-
lam for one coupe and four first class
berths in the Kerala-Karnataka Ex-

press, But when the reservation chart
came from Trivandrum, I and my-
family were allotted four I1I Class air.
conditioned berths, As my sister-in-
law is a filarial patient, she fell sick
and is' even now convalescing,

1 went back for an intermediate
journey to Kerala and I had confirm-
ed booking through the Parliament
House Railway Booking Office for a
coupe for me and my wife, But the
Trivandrum Ceniral Station Superin-
tendent gave the upper berth of my
coupe to a male passenger, and allct.
ted a first class berth to my wife in a
four berth compartment along with
three male passengers in the Kerala-
Karnataka Express of 28th March,
1879,

1 did not like railway officers allot-
ting many male passengers in her
compartment during her night trip
when 1 am travélling in the same

train, As I feel other passengers
would also resent the rallway officials
allotting sleeping berths to other male

passengerg similarly, striet instrucs
tions may be given fhrough the Minis- .
try of Railwaya to all Booking Offices’

to allot coupes to adjoining. mttl-'
berths, to passengers who come. anﬂh- ;
confirmed resa_l_'vatim.




